LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to legislative and other matters)

No.: 01

Monday, 10 February, 2025/21 Magh, 1946 (Shaka)

ELECTION CERTIFICATE OF MEMBERS & OTHER

INFORMATION

Hon’ble Members are hereby informed that the Eighth Legislative
Assembly of National Capital Territory of Delhi has been constituted vide
Election Commission of India, Notification No. 308/DL-LA/2025 dated 09th
February, 2025. A copy of the same is enclosed for information and record.

Members are requested to kindly visit the Committee Room (Room

No. 37) of Delhi Vidhan Sabha on any working day upto 14 February, 2025

between 11.00 A.M. to 05:00 P.M. so that the process for preliminary

formalities like issuing Identity Card, Health Scheme Card, Parking Label

etc. to the Members alongwith release of their salary & allowances can be

initiated.

Members are requested to bring with them the following documents:-

vi)

vii)
viii)

Copy of Certificate of Election issued by the Returning Officer.

04 (Four) Passport size colour photographs (for issuing Member's
identity card and for publishing in the “Who's Who”)

01 (One) Passport size colour photograph of spouse.

Enclosed forms duly filled which are related to issue of Identity
Card, Health Scheme Card, Car Parking Label and Payment of
Salary & Allowances through ECS.

05 (Five) Passport size colour group photograph of the Member
with the dependent family members for affixing on the Health
Card.

One cancelled cheque of their Saving Bank Account for salary
purposes.

Copy of Pan Card

Copy of Aadhar Card

Ranjeet Singh
Secretary



faem 1 |farea
IS ot & faeel
HHER HIT —2
(feemly e g AMEl | ST AR SIMSHTRY)
AR, 10 BRAR, 2025/ 21 HTH, 1946 (IH)

HEIT—01
Tl &1 fHal=q gavT—u7 U9 3 OHaR)

A SRl B aegRNT giud fear omar g f wka fates smanT a6t
JIORTET G 308/ SIYA-VAY /2025 faTidh 09 WRANI, 2025 & ERT IAER
IR &7 fiet @ aMedl Ry w1 &1 oA B T T SIRRgEer @ ufa
o Ud RarE 3 Here 2]

A 9wl W R B 5 el oo o @ afifd wer (war
T1—37) # &1 14 BRax], 2025 ¥ Ud fodl Y sRI—fXaw &I yalgd 11.00 s
H JAURTET 05:00 99 b THRA HI B BN difh URMAP Ju=mRedid oid b
Tl B IRII—TF, WReY ISl Bls, UIfBT gl SN & A1 daqd 9 9=l
SN BR BT BRI AR fohar o 9 |

el ¥ AR 7 b 9 o Ay Fr=forRad swaas ae o —

i) fat=ee AfeR! gRT SR fod T fafes yHoT—u3 & wier ufi |

iy UOIE A9 @ 04 (AR) TF ®iel (e &I UgdE U9 g9 Ud
"g—39—g H USRI A & T 9) |

iii) IfT /O & 01 (Tdk) FF UruIc A8l Hiel |

iv) fafaq ®©U ¥ WX gU ol | Uud Sl fb Aol & uRed ud, WRey
ISl BIe, HR AIfdIT oldd ORI B 3R SHITH Yolell § dad Uq
Tl & I e ¥ Hafea 2 |

v) U |89 @ 05 (Af) 9 Biel W@Rey e R o @ folv qawT
& URIR & AT TSR Fied BIC AMMBR BT AF[2H HICHTE |

vi) d09 Td 9 UT B @ ST | I §9d W BT U hivies A |

vii) 09 w18 @1 gfafafly

viii) 3TEIR TS @I Hfaferf

SIS
|ferq



o 9. .uw.- 33002/99 REGD. No. D. L.-33002/99

HILd LI
GOVERNMENT OF INDIA

Delhi @azette

T3, -31.0el.-37.-09022025-260868
SG-DL -E-09022025-260868

SETHTT
EXTRAORDINARY

EUEERG M EANTIG]
PUBLISHED BY AUTHORITY

g, 13] feeetY, =T, " 9, 2025/4T 20, 1946 [aaefe € 384
No. 13] DELHI, SUNDAY, FEBRUARY 9, 2025/MAGHA 20, 1946 [N. C. T. D. No. 384

AT H—I
PART I1—I

TP AT ToF & fowetT g
GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI

FEATAT qeF Aataw s, et
St
faeett, 9 wady, 2025

|.-H.9.31./9.9./102(1)/2025/1566.—FF (T & 7 FEaremeor & STt & o i #Ham
STTAT &:—

CIRGACEIEC R RIn

EIBE R
T2 faeet, 9 weady, 2025

4. 308/Rw=tt—fa.9./ 2025.—7a: =it gfafafaea srfarf=aw, 1951 (1951 =1 43) Fir =T 15 Y

— &1 (2) & AL § IO AT 15T &4, TReett & 3T—sa97el g7 10 ST=a<d, 2025 & ST

Sfeg=aT §. q.F.37./ .5./102/(1)/2025/1328 F (e, TCeT TSALTHT 57 &, faeedt % forg uh
T2 e 997 % o7 & oI v aramer Fa=e wOAT @ g 6w

980 DG/2025 1)




2 DELHI GAZETTE : EXTRAORDINARY PART I1—I]

T 3T graTeer fFat=e & 7Y fFram aar Rat= o=t & g avatra Rt arfre g
EUESREIIS I Ci

A A, AT TTATrercd strert=aH, 1951 (1951 FT 43) FT g 73 & ATALT H, TG (Har=a+d
AART TagT 39 Fat=e &=t % o @« awagarn, afs #12 gr afeq, Aatta ae=t & 9, tagn
STEEAT T AT § AT~ Far g |
WG Rata ST $it sridee=eT . 308/ feeshi-12.9./2025

&Fi® 09 w=dt 2025 Fit FE=T
TS T A1 : TS TSI T & o=t

e @oT & it W g uE A et g Fram g T (AR FE D)
1- ¥ NEEIGRCET AT ST qTeT
2- TS EEIEEE AT SATEHT aTE
3- fAumqE GRICEINECET AT ST a1t
4- 3rEef T TTT FHHTT ATfeAT AT ST qTeT
5- aTaett AfeT dras =ATerdy AT ST qTeT
6- e FeAawd 9T AT ST qTet
7- FETET (A0S0 ) EEATARRE WA STAaT aTey
8- AT Toleg & AT ST qTET
9- fTdr EIEE AT ST aTE
10- FEaTqe /TS (HOSTTO0 ) ST THTL AZATAT ATH ATHT qTET
11- ARTATE STE HATS FHTL 9T AT ST qTer
12- T LT (3T0STT0 ) TS FAT A AT AT TTET
13- TR farsres ear ATLA T STAAT qTET
14- QITERHTT FTT T [T AT STaT aret
15- oTRT Tl ERCCREES AT ST qTET
16- B e T pear AT AT aTet
17- st @ TR 9T AT ST qTet
18- HTEA arsd LT TS AT AT aTet
19- HET AT qI9 3o T SATEHT TTeT
20- =ftast =T T fig ATee () e T aTEf
21- |fear ags AT AIGFAE THard AT SATEHT TTE
22- FEAHTA THO gh AT STEHT T
23- FA a0 (FOSTTO ) ferere «f=r AT ST qTET
24- & AT (A0S0 ) TAIT T A saeT aret
25- HIAT T gErer JgRTET AT AT aTet
26- TET TZ(A0ST0 ) HATET IRTEATA AT ST Tt
27- TS ATEA Aatav fEg e AT STAaT aTet
28- g a™ 9ATH 91T AT ST qTeT
29- ek % ST fEig AT ST qTET
30- ST R el 97 ATLA T STAAT TTET
31- | @ IS T Hg AT STAAT 9Tet
32- IH X TET T AT STAAT qTET
33- grer vegF g Terge ATLAT STt qTet
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34- wfesrar T HETad AT ST 9Tt
35- ATHE IELREEEIC] AT ST aTer
36- farstam= FATET AT AT ST qTer
37- 9T TALT FIAHT AT ST qTet
38- fawett et [ELCAERENERIT] A et ATt
39- ¥Tfvg T ELUEGEIE] AT ST qTet
40- 7 faeett serer ATfR fig AT ST 9Tt
41~ ST aefaea fig areare AT ST 9Tt
42- FEGEET T LSRR AT ST qTet
43- ATAET T Tter IUTEATT AT ST qTet
44- 30 F0 T srferer AT et ATLA T STAAT TTET
45- TEreAT Torex g area AT ST qTer
46- FATIT FLAr HE daT AT ST qTet
47- =AY (A0S0 ) i S AT et et
48- FTITHT AL (OO ) TT. 3T T AT ATeHT It
49- T g e A AT AT ST qTet
50- =T FHeATq foraT 7 AT ST qTet
51- STeARTSIT arfareft AT SATEHT TTE
52- AHIETE Tl T AT ST qTEt
53- X T g Farsit AT ST qTet
54- g AATAATE G AT SATEHT TTE
55- FAATHRIET (700 ) T & AT AT aTet
56- FHTUSAT (T0STO0 ) FAST FAT (FT) AT STEHT TTE
57- TETEe e fifg afy (<R anfy) | ST S
58- F&HT T T AT AT ST qTeT
59- freame AT STERTET ST AT AT aTet
60- FOUIT AT =T, o1fa e e AT ST qTeT
61- et T sefavay g o AT AT aTet
62- 9TTgET TS T AT ST qTet
63- HETIET (0TT0) A7 foig fevm= AT SATEHT a1
64- TZATH T IECER AR AT ST qTeT
65- Hra T LT AT AZHS T SATEHT TTeT
66- =TU=T EEDRFACEY AT ST qTef
67- ATITT T T T AT Tt
68- THATT (TOSTT0 ) T3 TAT T AT Tl
69- HETRIETE HeA fiig fawe AT AT aTet
70- FIEA T EIRERER AT ST qTeT
AT H,
AT FHIY, T T4
AT H,

AT T aTe], o Hataq sfaar, faet
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OFFICE OF THE CHIEF ELECTORAL OFFICER, DELHI

NOTIFICATION
Delhi, the 9th February, 2025

No. CEO/COE/102(1)/2025/1566.—The following is published for general information:—

ELECTION COMMISSION OF INDIA

NOTIFICATION

New Delhi, the 9th February, 2025

No. 308/DL-LA/2025.—Whereas, in pursuance of Notification No. CEO/COE/102(1)/2025/1328, issued by
the Lieutenant Governor of the National Capital Territory of Delhi on 10" January 2025, under Sub-section (2) of
Section 15 of the Representation of the People Act, 1951 (43 of 1951), a General Election has been held for the
purpose of constituting a new Legislative Assembly for the National Capital Territory of Delhi; and

Whereas, the results of the elections in all Assembly Constituencies in the said General Election, have been
declared by the Returning Officers concerned.

Now, therefore, in pursuance of Section 73 of the Representation of the People Act, 1951 (43 of 1951), the
Election Commission of India hereby notifies the names of the Members elected for these constituencies, along with
their party affiliation, if any, in the SCHEDULE to the Notification.

SCHEDULE TO NOTIFICATION NO. 308/DL-LA/2020, DATED 09*" February, 2025 OF

THE ELECTION COMMISSION OF INDIA

Name of the State: National Capital Territory of Delhi

No. & Name of Assembly
Constituency

Name of the Elected Member

Party Affiliation (if any)

1- Nerela Raj Karan Khatri Bharatiya Janata Party
2- Burari Sanjeev Jha Aam Aadmi Party

3-  Timarpur Surya Prakash Khatri Bharatiya Janata Party
4-  Adarsh Nagar Raj Kumar Bhatia Bharatiya Janata Party
5- Badli Aahir Deepak Chaudharyy Bharatiya Janata Party
6- Rithala Kulwant Rana Bharatiya Janata Party
7- Bawana (SC) Ravinder Indraj Singh Bharatiya Janata Party
8- Mundka Gajender Drall Bharatiya Janata Party
9- Kirari Anil Jha Aam Aadmi Party

10- Sultan Pur Majra (SC)

Mukesh Kumar Ahlawat

Aam Aadmi Party

11- Nangloi Jat

Manoj Kumar Shokeen

Bharatiya Janata Party

12- Mangol Puri (SC)

Raj Kumar Chauhan

Bharatiya Janata Party

13- Rohini Vijender Gupta Bharatiya Janata Party
14- Shalimar Bagh Rekha Gupta Bharatiya Janata Party
15- Shakur Basti Karnail Singh Bharatiya Janata Party
16- Tri Nagar Tilak Ram Gupta Bharatiya Janata Party
17- Wazirpur Poonam Sharma Bharatiya Janata Party
18- Model Town Ashok Goel Bharatiya Janata Party
19- Sadar Bazar Som Dutt Aam Aadmi Party

20- Chandni Chowk

Punardeep Singh Sawhney (Sabby)

Aam Aadmi Party

21- Matia Mahal

Aaley Mohammed Ighal

Aam Aadmi Party

22- Ballimaran

Imran Hussain

Aam Aadmi Party

23- Karol Bagh (SC)

Vishesh Ravi

Aam Aadmi Party

24- Patel Nagar (SC)

Pravesh Ratn

Aam Aadmi Party

25- Moti Nagar

Harish Khurana

Bharatiya Janata Party

26- Madipur (SC)

Kailash Gangwal

Bharatiya Janata Party

27- Rajouri Garden

Manjinder Singh Sirsa

Bharatiya Janata Party

28- Hari Nagar

Shyam Sharma

Bharatiya Janata Party

29- Tilak Nagar

Jarnail Singh

Aam Aadmi Party

30- Janakpuri

Ashish Sood

Bharatiya Janata Party

31- Vikaspuri

Pankaj Kumar Singh

Bharatiya Janata Party
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32- Uttam Nagar

Pawan Sharma

Bharatiya Janata Party

33- Dwarka Parduymn Singh Rajput Bharatiya Janata Party
34- Matiala Sandeep Sehrawat Bharatiya Janata Party
35- Najafgarh Neelam Pahalwan Bharatiya Janata Party
36- Bijwasan Kailash Gahlot Bharatiya Janata Party
37- Palam Kuldeep Solanki Bharatiya Janata Party

38- Delhi Cantt

Virender Singh Kadian

Aam Aadmi Party

39- Rajinder Nagar

Umang Bajaj

Bharatiya Janata Party

40- New Delhi

Parvesh Sahib Singh

Bharatiya Janata Party

41- Jangpura

Tarvinder Singh Marwah

Bharatiya Janata Party

42- Kasturba Nagar

Neeraj Basoya

Bharatiya Janata Party

43- Malviya Nagar

Satish Upadhyay

Bharatiya Janata Party

44- R.K. Puram Anil Kumar Sharma Bharatiya Janata Party
45- Mehrauli Gajender Singh Yadav Bharatiya Janata Party
46- Chhatarpur Kartar Singh Tanwar Bharatiya Janata Party
47- Deoli (SC) Prem Chauhan Aam Aadmi Party

48- Ambedkar Nagar (SC)

Dr. Ajay Dutt

Aam Aadmi Party

49- Sangam Vihar

Chandan Kumar Choudhary

Bharatiya Janata Party

50- Greater Kailash Shikha Roy Bharatiya Janata Party
51- Kalkaji Atishi Aam Aadmi Party
52- Tughlakabad Sahi Ram Aam Aadmi Party

53- Badarpur

Ram Singh Netaji

Aam Aadmi Party

54- Okhla

Amanatullah Khan

Aam Aadmi Party

55- Trilokpuri (SC)

Ravi Kant

Bharatiya Janata Party

56- Kondli (SC)

Kuldeep Kumar (Monu)

Aam Aadmi Party

57- Patparganj

Ravinder Singh Negi (Ravi Negi)

Bharatiya Janata Party

58- Laxmi Nagar Abhay Verma Bharatiya Janata Party
59- Vishwas Nagar Om Prakash Sharma Bharatiya Janata Party
60- Krishna Nagar Dr Anil Goyal Bharatiya Janata Party
61- Gandhi Nagar Arvinder Singh Lovely Bharatiya Janata Party
62- Shahdara Sanjay Goyal Bharatiya Janata Party

63- Seemapuri (SC)

Veer Singh Dhingan

Aam Aadmi Party

64- Rohtas Nagar

Jitender Mahajan

Bharatiya Janata Party

65- Seelam Pur Chaudhary Zubair Ahmad Aam Aadmi Party
66- Ghonda Ajay Mahawar Bharatiya Janata Party
67- Babarpur Gopal Rai Aam Aadmi Party

68- Gokalpur (SC)

Surendra Kumar

Aam Aadmi Party

69- Mustafabad

Mohan Singh Bisht

Bharatiya Janata Party

70- Karawal Nagar

Kapil Mishra

Bharatiya Janata Party

By Order,

By Order,
AJOY KUMAR, Principal Secy.

R ALICE VAZ, Chief Electoral Officer, Delhi

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054.

Digitally signed by GORAKHA
NATH YADAVA
Date: 2025.02.09 15:18:13 +05'30"

GORAKHA NATH
YADAVA




LEGISLATIVE ASSEMBLY OF THE NATIONAL

CAPITAL TERRITORY OF DELHI

MEMBER’S PARTICULARS

1. |Name

“H

Permanent Address

IR

Delhi Address
(for correspondence)

faooll BT Tdl

(TR 2q)

Mobile No./ HETgd .

Residence Phone Number/

(a7 B .

E-mail 1.D/s—Hdl 3% S

2. | Style of name to be used in
Assembly papers/correspondence
T & BT/ TAER §

TINT fhd S dTel 9™ BT HU

Page | 1




3. |Name & Number of Name No.
Constituency/
&3 BT A Ud H=T |
-TH NSRS
4. |Father’s/Husband’s Name
foar /afaq &1 9
5. |Date of birth /S fafe
6. |Age/3g
7. | Place of birth /ST I
8. |Educational Qualifications/
NS IUCRRIEDRILY
9. |Languages known/
99Ty, ST STt
10. |Profession/<Idqdrd
I. Advocate/ddId]
II. Doctor/Sidcx
III. Engineer/3IAIdr
IV. Teacher/TReT®
V. Businessman /SIgqdrl
VI. Farmer/f&amM
VII. Others/31J
11. | Married/Un-married

faarfed / srfdarad

Page | 2




12.

Children/ {dE

(A) Daughters/ E%PTT

(B) Sons /Y=

Name of Spouse

(in case married)(enclose
photograph)/

afer /gt &1 99 (afe fJarfza &)
(PICRITE Felt\ &)

13.

Hobbies/ <Rl

14.

Details of dependent family
members/

RIR & [T AT BT fJaRor

15.

Details of travels abroad/

facer =Tt @1 faawor

16.

Name of Political Party to which
belong/
T TSIl G | Hdg 8, Sl

TH

17.

Language, in which Assembly
Papers required/

qreT, 5 aH, f9um= 99T & BrTeid
sruferg 2
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18.

Any other Information (e.g.
earlier being Member of
Metropolitan Council/Municipal
Corporation/Lok Sabha/Rajya
Sabha)/

DIy Y SIMBRI (ISTERNd—gd H
AW, URYE /TR 71 /Wb

GHT /ST 3G

19.

Important achievements (may
enclose separate sheet, if
desired)/

.

(PUAT 37T YS Hol'™ &, Il

gfewd &)

20.

Date of contesting first election
of Delhi Vidhan Sabha/

Ugell aR el faam |91 & g9
SERECIIGINE!

21.

Details of positions/previous
responsibilities held so far in
Delhi Vidhan Sabha/

feeell faum |91 H gd uq / SRR
HHTeT BT fdaror

Date /fdfer -

Signature /TN :
Name /TH :
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Achievements/ SERIEERI]
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[feeet fdem |91 I (ST URadd @ IR R AReEdn)
9, 1996 & 99 4 & iciq]

fdumae @1 74 ([ SRl H):
2. fuar /9fa &1 =9
3. RITAT el

—

o o

4. Taeedl &I Ydl:

5. fFaT== &7 IRIRg:
6. T <1 9 Hag

%) Faras @ aRRE:
E) 39 UTRY IR BWIER HRA & dRE:
BT
H TE EIYUT AT
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faip I P eKER /
IS &I A=




FORM-III

[Under Rule 4 of the Members of Delhi Legislative Assembly (Disqualification on Grounds of

Defection) Rules, 1996]

. Name of the Member (in block letters) : .

. Father’s/Husband’s name e

. Permanent Address L e,

. Delhi Address L

. Date of Election L

. Party affiliation as on
(i) Date of election
(ii) Date of signing this form

DECLARATION

L, e e hereby declare
that the information given above is true and correct.

In the event of any change in the information above, I undertake to
intimate the Speaker immediately.

Signature/Thumb
Date: ............... Impression of Member



9 IT Ufas=

T ATST ¥ 970/ IR BRAT TS/ ATl §, —

e
1)
Rl

3P
&

sXdléN -

&R Bl A
ICGIED gt e S
(ST &L 91 8 S B <)

OATH OR AFFIRMATION

I wish to take Oath/Affirmation in the following language:-

1. HINDI
2. ENGLISH
3. URDU
4. PUNJABI
5. SANSKRIT
Signature
Name of Member
Date: Constituency No.

(Strike out whichever is not applicable)



ANNEXURE II-A

LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
OLD SECRETARIAT, DELHI.

APPLICATION FORM FOR ISSUE OF IDENTITY CARD FOR MLAs

1. Name of the Member: (in capital words):

2. Date of birth:

3. Assembly Constituency name and number:

4. Residential address:

5. Email address:

6. Telephone Nos:
PHOTO
(a) Residence:

(b) Office (if any):

(c) Mobile No:

7.D.0.B.:

8. Blood Group :

9. ID Card No: MLA/

(Signature)

Instruction: Please sign in the centre of the box, so that signatures can be scanned for
making Identity card.



ANNEXURE-II

Label No. issued:
Dated:

LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

APPLICATION FOR ISSUE OF CAR PARKING LABELS FOR HON’BLE
SPEAKER/HON’BLE DEPUTY SPEAKER AND MLAs

To

The Secretary,

Delhi Legislative Assembly,
National Capital Territory of Delhi,
Old Secretariat, Delhi.

Please issue one ( no.) Car Park Label for entry into the Legislative Assembly complex,
in respect of my vehicle as per particulars given below:-

1. Make/Model of the vehicle:
2. Registration No:

The vehicle is registered in my name/in the name of my spouse/in the name of
Shri/Smt.
(Photocopy of the Registration Certificate of the vehicle is enclosed)

I am also enclosing the MLA ‘P’ label No. for the year issued to me
for my vehicle No.

UNDERTAKING

(Strike off whichever is not applicable)

i) I do hereby undertake that the above vehicle is registered in my/my spouse’s name/ in the
name of Shri/Smt. and the same is exclusively being used by
me. | shall be fully responsible for any misuse of the parking label.

ii) 1 also hereby undertake that the above vehicles are not fitted with any kind of unauthorised
LPG/CNG Kkit.

(Signature)

Name

A.C. No:

Telephone No.



DELHI LEGISLATIVE ASSEMBLY SECRETARIAT: OLD SECRETARIAT: DELHI.

Application for issue for medical card under DGEH Scheme for MLA/Ex-MLA/Ex-MMC/

Family pensioner:

Small-size group

. photograph ol the

1. Name : hotograph of the
Member/Ex-

2. Address: DR LA~

Member with the

dependent family

members.

3. Father’s name:
4. Date of birth:
5. Period(s) of Membership:

6. Constituency:

7. Contact No.:

8. Govt. Dispensary opted:

Sl1. Name of dependent* family member Date of Birth Relation

No.

* A member of the family is treated as dependent only if his/her (except spouse) income from all
sources is less than Rs.3500/-(as per CS(MA) Rules) per month.
Note: Please attach one extra copy of the photograph.

Place: Delhi (Signature of MLA/ Ex-MLA/MMC

Dated: Family pensioner)



FORM NO.E-5 ’
ELECTRONIC CLEARING SERVICE(CREDIT CLEARING)

MODEL MANDATE FORM

MLA'S OPTION TO RECEIVE SALARY THROUGH CREDIT CLEARING MECHANISM

01, NAME
o2 CONSTITUENCY

03 PARTICULARS OF BANK ACCOUNT:
BANK NAME

BE. BRANCH NAME
Address

b

Telephone No.

C. 09-DIGIT CODE NO. OF THE BANK &
ERANCH APPEARING ON THE M.LC.R
CHEQUE ISSUED BY THE BANK

0. ACCOUNT TYPE (SAVINGS ACCOUNT
/ICURRENT ACCOUNT OR CASH B
CREDIT) WITH CODE 10/11113 : :

E. LEDGER NO.J/LEDGER FOLIO NO.

F. ACCOUNT NO. (AS APPEARING ON

THE CHEQUE BOOK) (In_lieu of the
bank ificate to be obtained as under.

lease attach a blank cancelled cheque

or_photocopy of a cheque and front

pur_savings bank sshook

issued by your bank for verificati catirm of -
the abwe particulars)

04, DA_.TE OF EFFECT

I, hereby, declare that the particulars given above are correct and complete. if the transaction
_is delayed or not effected at all for reasons of incomplete or incorrect information, | would not hold
the user institution responsible. | have read the option invitation letter and agree to discharge the
responsibility expected of me as a participant under the scheme.

Date: SIGNATURE OF MLA

“Gertified that the particulars furnished above are correct as per our record.”

Bank’s Stamp:

Date: SIGNATURE OF THE AUTHORISED OFFICER
OF THE BANK



Salary

Constituency
Allowance

Secretarial
Assistance

Sumptuary
Allowance

Total

Conveyance

DailyAllowance

One Time
Allowance

Conveyance
Advance

Medical Facilities

‘ English v

LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

Salaries, Allowances and other amenities Of Hon'ble Speaker / Hon'ble Dy. Speaker / Ministers / Chief Whip /

Leader of Opposition (w.e.f. 14-02-2023)

Rs. 60,000/- per month

Rs. 30,000/- per month

A sum of Rs. 25000/- per month as secretarial assistance.

Rs. 10,000/- per month

Rs. 1,25,000/- per month

Free use of a Motor Car with services of a Chauffeur and Petrol for the Car
up to a maximum of 700 per month. In case of use of his/her own Motor Car
is opted will be entitled to conveyance Allowance of Rs. 10,000/- per month.

Rs. 1,500/- per day during the whole of his/her term.

A sum of Rs. 1,00,000 shall be paid as one time Allowance for purchase of
Laptop, personal computer, printer, mobile handset, etc. for each term of
office as a Member.

Conveyance Advance up to Rs. 12,00,000/- for purchase of conveyance to be
repayable within his/her term as a Member. The rate of interest for
conveyance advance and the mode of recovery thereon shall be such as may
be determined by the Government, with the prior approval of the President.

Free medical treatment and/or reimbursement and free accommodation in
all hospitals run by the Government and all other panel or referral hospitals
empanelled or declared as such by the government in accordance with the
Medical Attendance Rules and the DGEHS as amended from time to time on
priority basis as available to Group —A officers of the highest grade of the
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Reimbursement of
Electricity charges
at residences

Reimbursement of
Data Entry
Operator Salary

Government, provided that a compulsory monthly contribution shall be levied
from every MLA at the same rate as would be payable by a Group-A officer of
the highest grade of the Government which shall be recoverable from the
monthly salary bill of the Minister.

Same as applicable to Ex-MLAs.

Same as applicable to Ex-MLAs.

Rent free furnished residence of Rs. 20,000/- p.m. or ratable value of his/her
own house or the rent paid by his/her whichever is the least.

Reimbursement of actual expenditure annually up to a maximum of Rs.
1,00,000 on travel within India for self and members of the family.

Chief Minister - maximum up to 5000 electric units consumed per month.
Ministers - maximum up to 3000 electric units consumed per month.

Rs. 30,000/- per month (Reimbursable for two Data Entry Operators @ Rs.
15,000/- p.m. to each).

Salaries, Allowances and other amenities to M.L.A.(s) (w.e.f. 14-02-2023)

Salary

Rs. 30,000/- per month

Constituency Allowance Rs. 25,000/- per month

Secretarial Assistance

ConveyanceAllowance

Telephone Facilities

Total

DailyAllowance

One Time Allowance

Conveyance Advance

Medical Facilities

Rs. 15,000/- per month
Rs. 10,000/- per month
Rs. 10,000/- per month
Rs. 90,000/- per month

Rs. 1,500/- per day (subject to a maximum up to 40 days per year) for
attending Assembly session/committee meetings etc.

A sum of Rs. 1,00,000 shall be paid as one time Allowance for purchase
of Laptop, personal computer, printer, mobile handset, etc. for each term
of office.

Up to Rs. 8,00,000/- (repayable within his officer term)

Free medical treatment and/or reimbursement and free
accommodation in all hospitals run by the Government and all other
panel or referral hospitals empanelled or declared as such by the
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government in accordance with the Medical Attendance Rules and the
DGEHS as amended from time to time on priority basis as available to
Group —A officers of the highest grade of the Government, provided that
a compulsory monthly contribution shall be levied from every MLA at
the same rate as would be payable by a Group-A officer of the highest
grade of the Government which shall be recoverable from the monthly
salary bill of the Minister.

Every ex-Member who has served as Member either of the Legislative
Assembly of NCT of Delhi or Member of the erstwhile Metropolitan
Council of Delhi or of the erstwhile Delhi State Legislative Assembly as
the case may be, shall be entitled for pension of Rs. 15,000/-p.m. for the
first term of his membership and an additional pension of Rs. 1,000/-
p.m. for every successive year of his membership beyond the first term.

After the death of a member during his term of office or an Ex-Member
(including Ex-Member of erstwhile Metropolitan Council of Delhi and Ex-
Member of erstwhile Delhi State Legislative Assembly), pension shall be
payable to the surviving spouse during the remaining period of life of
such spouse until he/she does not remarry and after his/her death to
his/her dependent children so long as such dependent continues to be a
dependent, provided that family pension shall be equivalent to one-half
of the pension which such Ex-member would have received has he
retired. Provided that no such family pension shall be payable to a
dependent if such dependent is a sitting member or is drawing pension
under section 9.

Reimbursement of the monthly electricity and water consumption
charges subject to a maximum of Rs. 4,000/- p.m.

Reimbursement of actual expenditure annually up to a maximum of Rs.
1,00,000 on travel within India for self and members of the family.

Rs. 30,000/- per month (Reimbursable for two Data Entry Operators @
Rs. 15,000/- p.m. to each).
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